HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES IN
THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF
SEPTEMBER, 2019

HIGH COURT OF MANIPUR

Opening Balance

Institution during the

Disposal during the month

Closing balance at the end

month of the month
Civil |Criminal| Total Civil |Criminal| Total Civil |Criminal| Total Civil |Criminal| Total
2283 182 2465 148 9 157 162 12 174 2269 179 2448

Disposal of cases which are
more than 5 years old
during the month

Pendency of cases which
are more than 5 years old at
the end of the month

Disposal of cases which are
more than 10 years old
during the month

Pendency of cases which
are more than 10 years old
at the end of the month

Civil Cril Total

Civil Cril Total

Civil Cril Total

Civil Cril Total

7 1 8

55 7 62

4 0 4

28 15 43

SUBORDINATE COURTS OF MANIPUR

Opening Balance

Institution during the

Disposal during the month

Closing balance at the end

month of the month
Civil |Criminal| Total Civil |Criminal| Total Civil |Criminal| Total Civil |Criminal| Total
3767 2670 6437 174 114 288 164 159 323 3777 2625 6402

Disposal of cases which are
more than 5 years old
during the month

Pendency of cases which
are more than 5 years old at
the end of the month

Disposal of cases which are
more than 10 years old
during the month

Pendency of cases which
are more than 10 years old
at the end of the month

Civil Cril Total

Civil Cril Total

Civil Cril Total

Civil Cril Total

36 10 46

813 252 1065

2 11 13

145 216 361

REGISTRAR (JUDL.)

SUPERINTENDENT: STATEMENT




